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Hyderabad Money in Westminster
Bank, London

*246, Shri Ram Krishan Gupta: Wil
the Minister of Home Affairs be
pleased to refer to the reply given
to Unstarred Question No. 212 on the
16th November, 1960 and state at
what stage iz the question of recovery
of one million sterling lying in the
Westminster Bank in London belong-
ing o the erstwhile State of Hydera:
bad?

The Minister of Home Affairs (Shri
G. B. Panxt): The position is the same
as when the reply to Unstarred Ques-
tion No. 212 was given on 16th
November 1960,

Commission for Hindi Translation of
Central Acts

Shri D, C. Sharma:
Shri Rameshwar Tantia:
*24’!.{ Shri Ram Krishan Gupta:
| Shri Prakash Vir Shastri:
|_Shri Bhikt Darshan:

Will the Minister of Law be pleased
to state:

(da) the further progress made in
regard to the appointment of the pro-
posed Commission for translation of
Central Acts into Hindi;

(by if appointed, the work done by
the Commission so far; and

(c) the steps proposed to be taken
to make Hindi translation of  Bills
available?

The Minister of Law (Shri A. K,
Sen): (a) The proposal regarding
appointment of a Standing Commis-
sion for translation of Central Acts
into Hindi is still under consideration
of Government.

(b) Does not arise in view of (a)
above, )

{c) The guestion of making arrange-
ments for furnishing Hindi transla-
tions of Bills with the English texts
thereof would be examined by  the
Standing Commission in detail, as soon
as possible, atter its appointment.
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Iliegal Melting of Silver Coins

{ Skrimati Ila Palchoudhuri:
“249. { Shri A, M. Tariq:
| Shri Ayyakannu:

"Will the Minister of Finance be
pleased to state:

(a) whether Government of India‘s
attention has been drawn to recent
newspaper reports that illegal melting
of legal silver-nickel rupee coins is
being carried on a large scale by Delhi
bullion dealers;

(b) if so, has any enquiry beer
made with a view to assessing tae
extent of silver-nickel rupee coins
melied; and

(c) the steps taken to put a stop
to this activity?

The Deputy Minister of Finance
(Shri B. R. Bhagat): (a) to (c). Apart
from wha{ has appeared in the news-
papers, the Government of India have
no information on the subject, but a
report has been called for from the
Delhi Administration.





